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M S. NATI ONAL TEXTI LE CORPN., BANGALORE Appel I ant (s)
VERSUS
MYSORE M LLS JANATHA KARM K SANGHA( REG.) Respondent (s)

( Wth Appln(s). for clarification/nodification of court’s order dt.9.12.2002.)
Date : 21/07/2003 This Petition was called on for hearing today.
CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTI CE P. VENKATARAMA REDDI

For Appellant (s)M.Rajesh Mahal e, Adv. f or
M. R C. Kohli, Adv.

For Respondent (s)
M. MM Kashyap, Adv.
UPON hearing counsel the Court made the follow ng
ORDER

I ssue notice for final disposal on application.

[ SUMAN WADHWA] [ MADHU SAXENA)
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